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CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH

a0 R .
Commercial Complex(BDA),
Indiranagar,
Bangalore - 560 038
- Dated ¢ 2\~ \- T
Application No. _ ___ 08_% 309 /86(7 )

WeP. No 19973, 974 & 975 ... /80

~Applicant
Ge.Lokanatha & 2 Ors

To

1.

2,

3.

Se

6.

Shr G.Lokanatha, Scientist 'C', Resident
®echnical Office, (Aircraft), Diractorate of Aeronautics, C/0 HAL,
Bangalore =17,

Shri V. Ranganathan, Scisntist 'D!, Resident Rechnicel Office,
Directorate of Asronautics, C/0 HAL, Bangalore-17.

Shri R.V.Narayanamurthy, Scientist 'D', Resident TTechnical Office(Engines),
/0 HAL, Bangalore-75.

Secretary, Defence Department, New Delhi.
Union Public Service Commission, New Delhi by its Secretary.

8hri MS Padmarajaiah, Senior Central Govt. Standing Counsel,
High Court Buildings, Bangalore-560 002.

Sublects SENDING COPIES OF ORDER PASSED BY THE BENCH IN
APPLICATION NO. 307, 308 & 309/86(T)

Please find enclosed herewith the copy of the OrderAbmbenbndoden

passed by this Tribunal in the above said Application on 17-12-198' .

. _ ) Q) (2 ij% o
Encl ¢ as above,
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH : BANGALORE

-
¢ -
“ DATED THIS THE 17TH DECEM3ER 1986
Present
The Hon'ble Shri Ch, Ramakrishna Rag : Member (3M)
The Hon'ble Shri L.H.A. Rao ¢ Member (AM,
_Application Nos,307, 308 & 309/1986(T)
Vo Sl G. LOkanc_tho,
Scientist 'C‘, Rc51ﬁent
Techniczl Office ( aft), eee Applicant in A.No,307/1936
Directorzte of RerunLJtlcs, .
C/0 HAL, Bengalore-17.
2. Shri V, Ranganathan,
Scientist '0', Resident
Technicsl Office, ; : A
, so App lCa "'0 986
Directorete of Aercnzutics, pplicant in A.ilo,308/1
C/C HAL, 3znczlore-17,
3. Shri R.V. Narayana Murthy,
Scientist 'D', Resicent
Technical Office (Engines), eee Applicant in A.No,305/1985
C/0 HAL, Bzngalore-75,
. 1. The Union of Incis, Y
vxﬁfﬁ: N reprpsnn*ed by the Secretary, 0
XFJ ' Oefence Department, v
/4 New Delhi, } Responcents
é |\ l .
t\ | 2. UYnion Public Service Conmission, %
A\ i) New Delhi, by its Secretzry. !
VK /
) : ’ (Shri M.S. Padmarcjazish, Acvoczte)
PSS

This applicstion has come up for heering baf

this Tribunzl today, the Hon'ble Shri Ch, Ramakr

Member (J01), mzce the following:

ORDER

ishne Reo,

The applicents seek' permission for withdraual of

the spplications,

respondents, hzs no objectiaon,

permitted to withcraw the epplicatisns,

= Rnlle C061 disposed of accordingly.
N

Cismissed as witthamn.

Shri Me.Se. Padmarsjeizh, counsel for the

The zpplicants ere, therefore,

The zpplicztions are

In the result, the applicetions are
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Member (AM)(R)
17.12.1986
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{Ch. Ramakrishna Rao)

Member (JN)
17.12.1986



